Universal Sompo General Insurance Co Ltd .“

Stand-Alone Motor Own Damage Policy - Two Wheeler

Driving Train Protect

In consideration of the payment of additional premium paid by the Insured for this add on cover, it is
hereby understood & agreed that the company hereby extends the policy to cover the consequential
damage to the internal child parts of the engine , differential housing and /or gear box of the Insured
Vehicle, arising out of:-

Q) Water ingress,
(i) Leakage of lubricating oil and/or damage to engine, differential housing and/or gear box of
the Insured Vehicle arising out of leakage of lubricating oil due to accidental means.

We will indemnify the Insured for the following:

1. Repair / replacement of the internal parts of the gear box such as gears or shafts in the gear box
housing, bearings, gear oil & gaskets

2. Repair or replacement of the internal child parts of the engine such as pistons, piston rings, piston
pins, connecting rods, crank shaft, valves, valve seat/ guides, nuts & bolts related to engine
assembly, engine oil, gasket, sealant and cylinder head.

3. Repair or replacement of internally lubricated parts of differential housing eg: axle shafts, velocity
joints, bearings, driving hubs, shafts, bearings, final drive housing, retainers, transaxle housing,
supports

4. Labour charges incurred by the Insured to overhaul the damaged engine and/or gear box

5. Charges incurred for Engine cylinder re-boring, compression tests & requisite machining

Special Conditions:

The indemnity shall be subject to:

1. There being evidence that the Insured Vehicle suffered damage to the internal parts of the engine,
differential and/or gear box due to water ingress when the vehicle got stopped in a water logged
area.

2. There is visible evidence of under carriage damage to engine, differential and/or gear box leading
to oil leakage and resulting into damage to internal parts of the engine and/or gear box.

Insured’s Obligations:

1. Take all measures, safeguards and precautions to prevent any loss or damage and also avoid any
aggravation of loss once the loss has been noticed by you

2. Immediately inform our toll-free no. to arrange for spot survey. The vehicle should not be shifted
till the spot survey is done unless We advise you to do so.

3. The vehicle should be brought to our preferred garages or a manufacturers® authorised workshop
only within 48 hours of the incident.

4. We will entertain only one such claim during a policy period under this coverage.

Specific Exclusions:

We will not be liable to indemnify the Insured for the following:

1. A loss that is covered under any manufacturer’s warranty or recall campaign or under any other
such package at the same time.

2. Loss of lubricating oil

3. Any consequential loss apart from the damage to the internal child parts of the engine, differential
and/or gear box due to water ingress, leakage of lubricating oil and/or damage to engine and/or
gear box arising out of leakage of lubricating oil due to accidental means.
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4. Loss or damage including corrosion of engine, differential and/or gear box due to delay in
intimation to the Insurer or delay in retrieval of the Insured Vehicle from the water logged area.
5. Loss due to wear and tear or depreciation

Subject otherwise to terms, conditions, limitations and exclusions of the Policy.
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